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Care packages for senior citizens

3955 SHRI BHUPENDER YADAV. Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

{a) whether any housing policy and/or care packages have been devised for

elderly citizens who are living alone unattended and if so, the details thereof;

(b) the number of old-age homes, retirement facilitates and healthcare homes in
the country; and

{c) whether Government is planning to form many groups of volunteers who

would take care of such citizens and provide them the companionship and vacations?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) to (¢) Yes Sir. The draft “Model
State Affordable Housing Policy for Urban Areas” as issued by the Ministry of
Housing and Urban Poverty Alleviation, the policy envisages an enabling environment
for providing “affordable housing for all” with special emphasis on EWS and LIG
and other vulnerable sections of society such as Scheduled castes/Scheduled Tribes,
Backward Classes, Minorities and senior citizens, physically challenged persons in
the State and to ensure that no individual is left shelter less. The State Government
shall ensure that no person is left homeless in the State. To this effect, transit homes,
shelters for homeless, dormitories and hostels with allied facilities, at affordable rates
for those who can pay and free for the destitute will be encouraged. Further, the
State shall endeavour to cater to the housing needs of other categories of citizens

such as the senior citizens, women, students, physically and mentally challenged, SC/
ST/OBC and Minorities, etc.

The data regarding number of old-age homes, retirement facilities and healthcare
homes in the country is not maintained centrally in this Ministry. However, under
the Central Sector Scheme of Integrated Programme for Older Persons (IPOP), the
Ministry of Social Justice and Empowerment provides assistance to various NGOs/
Voluntary Organizations, etc. for running and maintenance of, infer alia, Old Age
Homes (OAHs) which cater to destitute senior citizens. During 2016-17, a total of
396 of such Old Age Homes were assisted by this Ministry.

The Ministry of Health and Family Welfare, keeping in view the recommendations
made in the “National Policy on Older Persons” as well as the State’s obligation
under the “Maintenance and Welfare of Parents and Senior Citizens Act 20077, had
initiated the “National Programme for the Health Care of Elderly” (NPHCE) during
the Eleventh Plan period to address various health related problems of elderly
people. The basic aim of the NPHCE programme is to provide separate, specialized
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and comprehensive health care to the elderly people in the country. The Following

provisions have been made to provide geriatric health care under NPHCE:—

(i) Setting up of Geriatric department in identified Regional Geriatric Centres
(RGC) with OPD care services and 30 bedded Geriatric ward for providing
indoor services. RGCs will also undertake PG Courses in Genatric for

developing Human Resource.

(1) Setting up of Geriatric units at all District Hospitals that will provide specialist
services. A 10 bedded Geriatric Ward will also be set up for providing indoor

Services.

(ii1) Establishment of Rehabilitation unit at all Community Health Centres (CHCs)

and Geriatric clinic twice/week.

(iv) Setting up weekly Geriatric clinic by trained medical Officer at Primary
Health Centres (PHCs).

Information, Education and Communication (IEC) on healthy life style, home
care to the bed ndden and supportive devices for the needy elderly persons at sub-

centre level.
Assistance to senior citizens living below poverty line

+3956. SHRI SURENDRA SINGH NAGAR:
SHEI PREM CHAND GUPTA:

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to
state:

{a) the objectives of the scheme which provides assistance and life assisting
devices to the senior citizens living below poverty line and the total budgetary

allocations therefor;

{b) whether there is a lack of awareness among senior citizens about this scheme;

and
{c) 1f so, the measures taken for increasing awareness about this scheme, till date?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) The Ministry of Social Justice and
Empowerment has recently launched the ‘Rashtriya Vayoshri Yojana (RVY) with an
objective to provide senior citizens, belonging to BPL category and suffering from
age related disabilities/infirmities, with such physical aids and assisted living devices

which can restore near normalcy in their bodily functions. Under the Scheme, assisted

T Original notice of the question was received in Hindi.



